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Title: Need to expedite establishment of Equal Opportunity Commission.

SHRI B. VINOD KUMAR (KARIMNAGAR): Madam, this is regarding expediting setting up of the Equal Opportunities Commission as per the Sachar
Committee Report.

Madam Speaker, in March, 2005, the UPA Government had appointed a High Level Committee headed by Justice Rajinder Sachar to examine
the socio-economic and educational status of the Muslim Community in India. Its report was Tabled in Parliament in November 2006 which had put
forth recommendations to address the conditions and issues identified as affecting Muslims in India. These include the creation of an Equal
Opportunities Commission to look into grievances of deprived groups like minorities.

According to the Ministry of Minority Affairs, press note on the status of implementation of the Sachar Committee report released by PIB in
February 2014, an Expert Group was set up 318t August, 2007 to study the proposal of the Commission. The Expert Group submitted its report on

13th March, 2008. Further, as per the press note, based on the Expert Group Report recommendations of Group of Ministers constituted for this
purpose and comments/inputs received from various stakeholders, a proposal for setting up of Equal Opportunity Commission through an Act of the
Parliament is under consideration of the Government.

However, ten years since the Tabling of the Committee report and eight years since the report of the Expert Group, no legislation on the Equal
Opportunities Commission has been introduced in the Parliament.

I urge upon the Government to look into the matter and introduce a Bill to give effect to the Equal Opportunities Commission at the earliest.
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